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RoedsinAseam 

1575. SHRI PROBIN DEKA: Will the 
MinisterofSURFACETRANSPORTbepieased 
tostate: 

(a) whether the Govemment of Assam 
hassubmittedanyproposaltotheUnionGovem-
mentseekingspecial allocationforllnkingsome 
of the roads with National Highways; and 

(b) if so, the numberotsuch roads in the 
Stateincludingtheamountearmarkedtherefor? 

THE MINISTER OF STATE OF THE 
MINISTRYOFSURFACETRANSPORT(SHRI 
JAGDISH TYTLER): (a) and (b) Presumably, 
the Hon'ble Memberis having in mind the pro-
posaJssubmittedbythe Government of Assam 
forfinancingcertainprojectslnkingStateRoads 
with national Hpays. TheStateGovemment 
has sponsored 19 roadibridgescheme of State 
Roadsot Inter-State of Economic Importancein 
the 8th Plan. However, due to limited aHocation 
offoodsforCentrai SectorRoads Programme in 
the 8th Plan, it will be possible to take up only 
some selected projects under the afore-said 
programme.ltis, therefore, nol possibIetoindi-
cate the funding position at this stage. 

Coco-NutWater 

(d) thestepsbeingtaken in this regard in 
thefood processing industry of the country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING INDUS-
TRIES (SHRI TARUNGOGOI): (a) to (d). The 
Regional Research Centre, Trivendrum has 
developed the technology for making softfrom 
coconutwaterwhich has notyetbeencommer-
cialised, though a fewentreprepreneurs have 
obtainedthistechnologyfromRRLthrougbCo-
conutDevetoplTM:lnt Board. It is reportedthata 
company in Philipineshasdevelopedtechnolo-
gyforbottling soft drink, both otthecarbonated 
andnon-carbonatedvarietiesmadetrom~ 

nutwater. 

[TtanSIabll 

Delhi-SatwanpwRoad 
I 

1577. SHRIPRABHUDAYALKATHERIA: 
SHRICHINMAYANAMDSWAMI: 

Will the Minister of SURFACE TRANS-
PORTbe pleased to state: 

(a) whetherthere is any proposal to con-
vert Delhi -8aharanpurNationai Highway into a 
doLtlIe-Ianeroad; 

(b) ifso, the details thereof includingthe 
1576. SHRI P.C. THOMAS: Will the estimatedcostinvolvedtherein;and 

MinisterofFOODPROCESSINGINDUSTRIES 
be pleased to state: (c) the time by which the worI< is likely to 

(a) whether new technology for storing 
andusingsweetcoconutwaterafterlongpreser-
vation is available in the country; . 

(b) whether there is any industry in India 
engaged in preserving and makingcoconutwa-
teravailable as a soft drinl<: 

(c) whether such industrial products or 
preserved drinks are being used in othercoun- . 

commenc::e? 

THE MINISTER OF STATE OF THE 
M1NISTRYOFSURFACETRANSPORT(SHRI 
JAGDISHTYTLER:(a)to(c).Constitutionally, 
theGovemmentoflndaisprimarilyooncemed 
with roads declared as National Highwaysonly. 
The responsibilityfor roads otherthan National 
HighwaysisessenliallythatoftheStateGovem-
mentsconcemed. Sincethe road in question is 
aStateroad,ilsdeYelopmentinclulingwidening 
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isthe responsibility of the State Govemment(s) 
concemed. 

[EfI!1ishl 

Pak Lobby on Kashmir 

1578. SHRI GEORGE FERNANDES: 
SHRIANNAJOSHI: 

Will the Minister of EXTERNAL AF-
FAIRSbepleasedtostate: 

(a) whethertheattention of the Govem-
menthasbeendrawntothenewsitemcaptioned 
apak Lobbying for UN panel on Kashmir" ap-
peared in the . Times of India' dated November 
16. 1993: and 

(b) ifso. the details thereof and the steps 
taken and the results achieved by the Govem-
ment in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRYOFEXTERNALAFFAIRS(SHRI R. 
L. BHATIA): (a) Yes Sir. 

(b) Pakistan had informally cIrculated 
draft resolution against India on Kashmirissue. 
However. as a result of prompt and effective 
countermeasurestakenby India. Pakislancould 
not musterenoughsupportand did nottablethe 
resolution. 

1579. SHRIHARIKISHORESINGH: 
SHRIGURUDAS1<AMAT: 

Will the Minister of EXTERNAL AF-
FAIRSbepieasedtostate: 

(a) whether India has applied for the 
membership of Asia PacifIC EconomicCooper-
ation (APEC); 

(b) iflK? whelherthis appIic8tionisbeing 
considered by the APEC favourably; 

(c) if not, the reasons therefor; and 

(d) the tangible gains to be accrued to 
India by the outcome ofthe recent summit of 
APEC and likely to be accrued by its member-
ship? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
R.L. BHATIA): (a) to (c). India has indicated its 
intere5tin participating in APEC. However,APEC 
hasdecidedattheSeattle meetingtoconcentrate 
at this stage on consolidation and improvement 
ofitseffectiveness. They have declared a three-
year moratorium on new membelShip after ad-
mittingChile in 1994. However. APEC has also 
setoutproceduresforenablingothercountriesof 
the Asiaa Pacific region to participate in its wori< 
programmes for promoting global and regional 
trade and investment. 

(d)APEC membershipcovelScountries 
with60percentofworldGOP and40%of'oreign 
trade and incIudestheworld's largest and most 
dynamic economise. With the liberalisation of 
India;n APEC's global and regionaltrade and 
investment facilitation programmes can be ex-
pectedto bring substantial benefits both to India 
as well to other APEC countries. 

FdmsScrwnedat Udaipur FtlmFestivai 

158). SHRIGURUDASKAMAT: Will 
the MinisteroflNFORMA TIONAND BROAD-
CASTINGbepieasedtostate: 

(a) whelherthequality oflndian Films 
screened.1he Udaipurfilm festival in Novem-
ber.1993W818ofU:lStandardascomparetothe 
filrnsofolherCOQnlries; and 

(b)ifso." reasons therefor? 

THE M~STER OF THE STATE OF 
THE MINISTRY OF INFORMATION AND 
BROADCASTING(SHRI K.P. SINGH DEO): 
(a) and (b). No. Sir. Fouril'ldependenlJuries for 
Iudaint1tMllln&ctfttiiffefantCinematicaspects 




